RAJYA SABHA [9 May, 2002]
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SHRIMATI SHABANA AZMI (Nominated): Sir, | associate myself with
the Special Mention.

MISS MABEL REBELLO (Madhya Pradesh): | also associate myself
with it, Sir.

Prevention of exploitation of minors
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MR. CHAIRMAN: Your text is over.
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SHRI PREM CHAND GUPTA (Bihar): Mr. Chairman, | associate
myself with her.

MISS MABEL REBELLO (Madhya Pradesh): | also associate myself
with her, Sir.

MR. CHAIRMAN: Shri Aimaduddin Ahmed Khan. Absent. Shri
Balwant Singh Ramoowalia. Absent. Miss Mabel Rebello.

Child Trafficking in India

MISS MABEL REBELLO (Madhya Pradesh): Sir, my Special Mention
relates to the problem of child trafficking. Of late, it is on the increase. It is
estimated that there are four lakh child traffickers in the country.

Sexual exploitation, illegal activities, child labour, entertainment and
sports, adoption and marriage are the major purposes of child trafficking in
India. It is observed that a large number of child prostitutes from countries like
Nepal and Bangladesh reach the cities through cross border child trafficking.
Almost 15 per cent of the total child prostitutes enter the profession before the
age of fifteen years, and 25 per cent, between fifteen and eighteen years. The
incidence of child prostitution through abduction is estimated to be 40 per
cent. Among them, around 60 per cent belong to SC/STs, backward
communities and other poor segments of the society.
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